CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH, JABALPUR

0.A. NO. 541/1998

p.K. patel, son of shri K.R.

putel, aged about 51 years, wWorking

as Assistant Programme in ‘

Electronics Data Proce sing Centre,

central Rallway, Jabalpur s M.P. eee  APPLICANT

Vver sus

1. union of India, through Ministry
of Rallway, Rail Bhawan,
New Delhi. ;

2. Chief signal and 'Jelecomunication '
Engineer, Mumbai (CST).

3. Divisional Ra:llwaf{ Manager,
central Railway, Jabalpur pivision,
Jabalpur s MJ.P.

4. senior Divisional{ersonnel officer/

‘3, : DeReMe (P ). Centra Railway.' Jabalpur
DiViSiOn’ Jabalp‘d s MJP. 0es e RESP wm

Counsel

e

ghri p.R. Bhave for the applicant.
shri S.p. Sinha for the respondents.

Coram 3 |

Hon'ble Shri Justice N.N. singh - Vice Chaiman.
Hon'ble shri R.K. Upadhyaya -~ Member (Adunve).

"OR DER (oral)
(passed on 8 the ay of February 2003)

The learned counsel for the applicant wants to

withdraw this origin#l application on the ground that it
has become 1nfructuoﬁs. prayer is allowed. This original

Application is dlsmiésed as withdrawn.

(5 Qﬂf-mw&/
(RK. upE:ugz;YA) (N.N. SINGH)

VICE CHAIRMAN
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